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(b) w h eth e r th e  College is in tended
only fo r those Officers in  servTce ah d  
if so, w hat is the  m ax im um  age-lim it 
for adm ission; and

(c) w hat is th e  expend itu re  by the
G overnm ent of Ind ia on each s tu d en t 
for the  tra in ing?

'Hie Deputy Minister of Scientific 
Research and Cultural Affairs (Dr.
M. M. D as): (a) The A dm in istra tive
Staff C ollege conducts th ree  Courses
a year, each of th ree m onths’ d u ra -
tion. - The num ber of candidates a d -
m itted  to  the  th ree courses conducted
so far, is as shown below;
1st C o u rse  ; 6th D ecem ber, ’57 "]

to  Y  30
. 28th F e b r u a r y , ’ 58 J

2nd C o u r s e :  13th J u n e , ’58 ~]

• to  y  36
5th S e p te m b e r , ’ 58 J

3rd C o u r s e  : 26th S e p te m b e r, ’58 1
to  S- 37

19th D e c e m b e r , ‘ 58 J

T he College, w hen  fu lly  organised, 
will adm it 60 cand ida tes to  each 
course.

(b) Persons w ho are  w ork ing  in  se-
nior executive positions in  industry , 
commerce, G overnm ent dep artm en ts  
and other o rganisations and  possess 
generally 10-15 y ea rs’ experience a re  
admitted. No definite age lim its a re  
prescribed b u t cand ida tes generally  
belong to th e  age group  30-45.

(c) The C en tra l G overnm ent a re
giving a rec u rrin g  g ra n t of Rs. 3.0 
lacs p e r y ea r to th e  College fo r  the  
first th ree  years. On th is basis, th e  
share of th e  G overnm ent of the  ex -
penditure p er cand ida te  is abou t Rs. 
1666. In  addition, th e  G overnm ent 
are bearing  the  fees an d  o th e r e x -
penses of th e  Officers of the C en tra l 
and S ta te  G overnm ents sen t fo r tra in -
ing a t the  College.

Delhi Public Library

'J82. S hri R am  K rishan : W ill th e  
M inister of E ducation  be p leased to 
state:

(a) w h e th e r the  schem e fo r the  r e -
m odelling of th e  D elhi P ub lic  L ib -
ra ry  has been finalised; and
259 (Ai) L. S. D. 4. ,

(b) if so, the details thereof?

The Minister of Education (Dr. 
K. L. Shrimali): (a) No such schem e
is un d er the  consideration of th e  G ov-
e rn m en t of India.

(b) Does no t arise.

Tribal Areas

783. C. Patnaik:
\  iiliri Mohan Nayak:

W ill th e  M in ister of Home Affairs
be p leased to  s ta te  w h a t concrete steps 
the  U nion G overnm en t have tak en  to 
encourage triba l-m indedness am ong 
officers posted  by  them  to tr ib a l areas?.

The Deputy Minister of Home Affairs 
(Shrimati A lva): The officers posted  
in  tr ib a l areas a re  S ta te  G overnm ent 
servants. C erta in  S ta tes have th e ir  
ow n arran g em en ts  fo r th e  tra in in g  of 
these officers in  tr ib a l affairs. The 
G overnm ent of Ind ia  have also sanc-
tioned  a g ran t to  m eet the  cost of t r a in -
ing  of S ta te  G overnm ent officers a t 
the  T ata In s titu te  of Social Sciences 
a t  Bom bay.

Adimjati Technical Institute

784. Shri L. Achaw Singh; W ill th e
M inister of Home Affairs be pleased  
to  sta te ;

(a) w h e th e r i t  is a fac t th a t th e re
is alw ays a shortage of tr ib a l boys in 
th e  overseer course of th e  A dim ja ti 
T echnical In s titu te  a t Im phal; and

(b) w h e th e r G overnm ent have  ap -
p roved  of th e  proposal to adm it non - 
tr ib a l s tuden ts of M anipur from  th e  
n ex t session of th e  A dim ja ti Technical 
In s titu te  in  view  of the fac t th a t  i t  is 
difficult to  get seats fo r overseers 
course in  institu tions outside M anipur?

•5
The Deputy Minister of Home Affairs 

(Shrimati A lva): (a) Yes.

(b ) Not yet. The m a tte r  is u n d e r
consideration. '




